CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

( . eA. MO, 717/1389

Monday, this the 11th day of April, 1994

SHRI N, DHARMADARN (J)
SHRI P.To THIRUVENGADAM (A)

PeS.Varshney,

R/0. 60/40, First Floor,
Ramjas Road, Karol Bagh,
New Delhi, se Applicant

By Advocate Shri Mahash Srivastava,

%/s

il 1 Union of India, through
- Secratary, Min. of Communication,
Sanchar Bhavan, New Delhi,

2, Dirsctor General (Telecommunication), .
Deptt. of Telecommunication, )
Sanchar Bhawsn, Hew Delhi. eo Respondents

By Advocate Shri Madhav Panikar,
; ' ORDER

[ o

N. DHARMADAN (J) -

At ths time Qhen the case was taken up for fingl hearing, the

learned counsal for the,applicant submitted that this caés is coversd
© by the dacisian‘of the Central Administrative Tribunal, Calcutta

Bencﬁ, in M.P.Vital Prasad & Ors. vs. Union of India & Ors. (T.A.
Nos 20/1987) dated 30.8.1991 and his ciisntiié proposing to fils
a reprassntation giving~datails of the applicant?!s service and that of
his juniors and Shri Faguir Chaﬁd, who have been given sehiority from
fhe dates of their ad=hoc appointmsnt. The applicant also claims the

same from the date of his ad=hoc appointment in ths grade of Assistant

Engineer,
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2, The applicant shall fila this representation wifhin a pariod

of thres weaks from the dats of recsipt of a Copy of this order. Hs

may. fils the aforessaild raprssentation bofore the second respandenu.

e direct the sscond respondent to disnose of the representation in~
accordance with law considering the contentwns ralssd by the applicant
in this Original Rpplication and in the representation in the light of
the judgment of the Calcutta Bench, relisd on by the applicant, He s/ _((
Pass orders as dirscted ahovs within a periad of threse months from

the dats of receipt of representation from the applicant. Registry shall
forward a copy of ths 0.A, ‘without annexurss to the 2nd raspdt, forthwith.
3 The original applicatlon is diaposed of as aboue. There will

be no order as to costs,
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